FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ATTENTIVE Al SOLUTIONS PRIVATE

LIMITED.
1. | Name of Corporate Person Attentive Al Solutions Private Limited
2. | Date of Incorporation of Corporate 18/07/2017
Person
3. | Authority under which Corporate Registrar of Companies, Delhi I

Person isIncorporated/ Registered
4. | Corporate Identity Number / Limited | U74999DL2017PTC318076
Liabilityldentity Number of
Corporate Person

5. | Address of the registered office and Registered Office Address: C-42, Second Floor
principaloffice (if any) of Corporate Block C Nangal Dewat, Vasant Kunj, South Delhi, New
Person Delhij, India, 110070.

6. | Liquidation Commencement Date of | June 12,2026

Corporate Person

7. | Name, Address, Email Address, Mr. Pranav J. Damania
Telephone Number and the IBBI/IPA'OO1/IP'P00079/2017'18/10164‘
Registration Number of the

Liquidator Address: - 407, Sanjar Enclave, Opposite Milap
9 Cinema, S.V Road, Kandivali West, Mumbai - 400067.

Email Id :- pranav@winadvisors.co.in

Contact No :- +91 98204 69825

8. | Last Date for Submission of Claims July 12,2026

Notice is hereby given that the Attentive AI Solutions Private Limited has commenced voluntary
liquidation on June 12, 2026.

The stakeholders of Attentive Al Solutions Private Limited are hereby called upon to submit a proof of their
claims, on or before July 12, 2026, to the liquidator at the address mentioned against item 7.

The financial creditors (if any), shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liquidator in the matter of Attentive Al Solutions Private Limited.

Reg. No.: IBBI/IPA-001/IP-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/300627/109139
AFA Validity: June 30, 2027

Date: 17.06.2026
Place: Mumbai
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EQUITAS SMALL FINANCE BANK LTD

{Formerly Known As Equitas Finance Ltd}
Corporate Office: N0.769, Spencer Plaza,
4th Floor, Phase-ll, Anna Salai, Chennai, TN - 600 002

POSSESSION NOTICE

quﬂ:as

Famitnas Small Fenancp Bank

(U/s. Rule 8 (1) - for Immovable Property)

Whereas the undersigned being the Authorized Officer of M/s. Equitas Small Finance Bank Limited, under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section
13(12) read with [Rule 3] of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the below mentioned Borrowers
to repay the total outstanding amount mentioned in the notice being within 60 days from the date of receipt of the said notice. Since the below
mentioned Borrowers having failed to repay the below stated amount within the stipulated time, notice is hereby given to the below mentioned
borrowers and the public in general that, the undersigned has taken possession of the property described herein below in exercise of powers
conferred on him under Sub-Section (4) of Section 13 of the said Act read with Rule 8 of the Security interest Enforcement Rules, 2002. The
Borrowers in particular and the public in general are hereby cautioned not to deal with the schedule mentioned properties and any dealings with the
properties will be subject to the charge of M/s. Equitas Small Finance Bank Limited and further interest and other charges thereon." The
Borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets."

Description of Secured Asset
(Immovable Property)

Sl. | Name of the Borrower(s)/

Demand Notice

No. Guarantor(s) Date and Amount | Taken Date

1. | LOAN NO.: SEKITAL0372265 All That Pieces And Parcels Of Non-Agriculture| 25.03.2026 11.06.2026
BRANCH: Kaithal Property Being Residential Property Measuring| and Amount
BORROWER NAM'_E: 18 Marla = 544.5 Sq. Yards Being 6/29 Share Out Rs
Mr/Mrs Mukhtyar Singh Of Total Land Measuring 4 Kanal 7 Marla 25.70 '431
GUARANTOR/S_NAME: . Y,
Mr/Mrs Baljit Singh Comprised In lKhewat No. 4 Khatta N?' 5Khasra
Mr/Mrs Igbal Singh No. 101 Which Is As Pgr Valuation Report
Mr/Mrs Krishana Devi Bounded North- H/O Kalia And Dharampal

(49.54"), South- Raod (49.54"), East- H/O Omi
Devi W/O Igbal Singh(99'), West- Plot Of Jodha
Ram S/O Abru Ram (99) Situated At Waka
Rakba Gadi Hadbast No. 52 Tehsil Narwana Distt
Jind Vide Transfer Deed Bearing Vasika No. 337
Registered At Sro Narwana Dated 20-04-2022
Read With Mutation No. 1444 Dated 27-04-2022
And Jamabandi For The Years Of 2020-
2021.,North By : H/O Kalia And Dharampal
(49.54"),South By : Raod (49.54"),East By : H/O
Omi Devi W/O Igbal Singh(99'),East By : Plot Of
Jodha Ram S/O Abru Ram (99').
Date: 17-06-2026 Sd/-Authorized Officer,

Place: Delhi Equitas Small Finance Bank Ltd

NAINITAL BANK

Brnch- Ramraj Road, Bazpur, Distt, Udham Singh Nagar- 262401 Ph. No. 05949-281050
POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

The undersigned baing the authorized afficer of Nainftal Bank, Ramr| Road, Bazpur, Distt. Udham Singh Magar- 262401
branch under Securitization and Reconstruction of Financlal Assets and Enlorcement of Security Interast Act, 2002 and n
exerciee of powers conferred under section 13(12) read with Rula 3 of the Security Intersst [Enforcement) Rules, 2002
ssued undermentioned Demand Motice, calling upon the fallowing borrowers/ guarantors to repay the amount
mentloned in the sald notice within 60 days from the date of recelpt of the said notice. As the borrowers/guarantors have
falled to repay the lull amount, undersigned has taken Possession on 11.06.2026 of the propertyfies described
hereinbelow in exercise of powers conferred on him/her under section 13(4) of the said Act read with rule B & 9. The
borrowers/ guarantors in particular and the public in general i< herely cautioned not (o deal with the property and any
diealings with the property will be subject to the charge of The Nainital Bank Limited for the amount of notice with future
interest & expenses. The borrower's attention is invited to the provision of Sub Section (8) of Section-13 of the Act, in
respect of time available to redeem the secured assets

(1) Name & Address of Borrowers/Guarantors

1. Shri Bhupinder Singh 5/o Late Shri Jarnail Singh (Borrower), R/o Keshowala ,Bazpur, Udham Singh
Magar, Uttarakhand- 262401. 2. Shri Gurpreet Singh 5/o Late Shri Jarnail Singh (Barrower), R/o
Keshowala, Bazpur, Udham Singh Nagar, Uttarakhand- 262401. 3. Shri Preetam Singh 5/o Shri Jagtar
Singh (Guarantor), R/o Keshowala, Bazpur, Udham Singh Nagar, Uttarakhand- 262401. 4. Shri
Jasvinder Singh Saini 5/o Shri Mahender Singh Saini (Guarantor), R/o Shivalalpur Dallu, Eundeshwari,
Kashipur, Udnam Singh Nagar, Uttarakhand- 234713,

Issued Demand MNotice dated 06.02.2026 for Rs. 41,13,369.22 (Rupees Forty One Lakh Thirteen
Thousand Three Hundred Sixty Nine And Paisa Twenty Two Only as on 06.02.2026) (plus future interest
& other expenses thereon with effect from 07.02.20286) less recovery, if any.

Brief details of Property Hypothecated /Mortgaged : All Part and parcel of Immovable Property situated
at Khata No. 00425, Khasra No. 320/2 Min, Gram Bhauna Islam Nagar, Tehsil- Bazpur, District- Udham
Singh Nagar, Uttarakhand area measuring 1500.00 Square Feet or 148.70 Square meters or 0.0150
Hectare in the name of Jarnail Singh 5/o0 Jaswant Singh. Transferred in name of (Legal Heirs) Gurpreet
Singh 5/o Late Shrilarnail Singh and Bhupinder Singh 5/o Late Shri Jarnail Singh vide case No.PaKa 11 Kha
ondated 05.10.2021 by the Orders of R.K. Bazpur.

(2) Name & Address of Borrowers/Guarantors
1. M/s Jindal Products (Partnership firm/Borrower), Regd. Address- Village Vikrampur, Tehsil Bazpur,
District- Udham S5ingh Nagar, Uttarakhand- 262401. 2. Pawan Kumar Jindal 5/o Jagannath Jindal
(Partner), R/o Jindal Products, Ramraj Road, Nandpur Narkatopa, Tehsil Bazpur, District- Udham Singh
Nagar, Uttarakhand- 262401. 3. Manish Jindal 5/o0 Pawan Kumar Jindal (Partner), R/o Jindal Products,
Ramraj Road, Nandpur Markatopa, Tehsil Bazpur, District- Udham Singh Nagar, Uttarakhand- 262401.
4, Manish Jindal 5/o Pawan Kumar Jindal [Legal Helr of Deceased partner Uma Rani lindal W/o Pawan
Kumar lindal Rfo Jindal Products, Ramraj Road, Nandpur Narkatopa, Tehsil Bazpur, District- Udham
Singh Nagar, Uttarakhand- 262401), R/o lindal Products, Ramraj Road, Nandpur Narkatopa, Tehsil
Bazpur, District- Udham Singh Magar, Uttarakhand- 262401. 5. Pawan Kumar Jindal /o Jagannath
Jindal (Legal Heir of Deceased partner Uma Rani Jindal W/o Pawan Kumar Jindal R/o Jindal Products,
Ramraj Road, Nandpur Narkatopa, Tehsil Bazpur, Distt. Udham Singh Nagar, Uttarakhand- 262401),
R/o Jindal Products, Ramra] Road, Nandpur Narkatopa, Tehsil Bazpur, District- Udham Singh Nagar,
Uttarakhand 262401. 6. Payal Jindal W/o Manish Jindal (Partner), R/o Jindal Products, Ramraj Road,
Nandpur Narkatopa, Tehsil Bazpur , District- Udham Singh Nagar, Uttarakhand- 262401. 7. Sandeep
Slarla 5/o0 Kuldip Kanwar Singh (Guarantor), Rfo Narayanpura, Post/Tehsil -Bazpur, District- Udham
Singh Nagar, Uttarakhand- 262401.  B. Udit Aggarwal S/o Anil Kumar Gupta (Guarantor), R/o Ward No
3, Ram Bhawan, Alapur, Tehsil -Bazpur, District- Udham Singh Magar, Uttarakhand- 262401
Issued Demand Notice dated 23.01.2026 for Rs. 1,05,44,418.24 (Rupees One Crore Five Lakh Forty Four
Thousand Four Hundred Eighteen And Paisa Twenty Four Only as on 20.01.2026) (plus future interest &
other expenses thereon with effect from 21.01.2026) less recovery, if any.
Brief details of Property Hypothecated/Mortgaged : 1. All Part and parcel of Immovable Property
situated at Khasra No. 261/2/2 measuring 0.202 Hectare. Village Vikrampur, Tehsil Bazpur, District-
Udham Singh Nagar in the name of lindal Products registered in the office of sub registrar Bazpur on
dated 29.03.1985 at Bahi No. 1, Volume No. 61, page No. 28 to 29, Serial No. 586,
2. All Part and parcel of Immovable Property situated at Khasra No, 261/2/1 measuring 0.405 Hectare
Village Vikrampur, Tehsil Bazpur, District- Udham Singh Nagar in the name of Jindal Products registered in
the office of sub registrar Bazpur on dated 26.07.1984 at Bahi No. 1, Volume Na. 49, page No. 4 to 5, Serial
No. 1056
3. All Part and parcel of Immovable Property situated at Khasra No, 261/2/1 measuring 0.202 Hectare
Village Vikrampur, Tehsil Bazpur,District- Udham Singh Nagar in the name of Jindal Products registered in
the office of sub registrar Bazpur on dated 29.03,1985 at Bahi No. 1, Volume No. 60, page No. 43 to 44,
Serial No. 585
4. All Part and parcel of Immovable Property situated at Khasra No. 261/2/2 measuring 0.405 Hectare
Village Vikrampur, Tehsil Bazpur, District- Udham Singh Nagar in the name of Jindal Products registered in
the office of sub registrar Bazpur on dated 25,07.1984 at Bahi No. 1, Volume No. 48, page No. 343 to 344,
Serial No, 1053,

(3) Name & Address of Borrowers/Guarantors

1. M/s Quality Foods (Borrower Flrm/Proprietor Firm)(Proprietor Manish Jindal 5/o Pawan Kumar
Jindal), Regd. Address- Ramraj Road, Tehsil Bazpur, District- Udham Singh Nagar, Uttarakhand- 262401.
2. Manish Jindal 5/0 Pawan Kumar Jindal (Proprietor/Borrower), R/o Jindal Products, Ramra] Road,
Nandpur Markatopa, Tehsil Bazpur, District- Udham Singh Nagar, Uttarakhand- 262401 3. Pawan
Kumar Jindal 5/0 Jagannath Jindal (Guarantor), R/o Jindal Products, Ramra] Road, Nandpur Markatopa,
Tehsil Bazpur, District- Udham Singh Nagar, Uttarakhand- 262401. 4. Manish Jindal 5/o Pawan Kumar
Jindal {Legal Heir of Deceased Guarantor Uma Rani Jindal W/o Pawan Kumar Jindal R/o Jindal
Products, Ramraj Road, Nandpur Narkatopa, Tehsil Bazpur, District- Udham Singh Nagar 262401), R/o
lindal Products, Ramraj Road, Nandpur MNarkatopa, Tehsil Bazpur, District- Udham Singh Nagar,
Uttarakhand- 262401. 5. Pawan Kumar Jindal 5/o Jagannath Jindal {Legal Heir of Deceased partner
Uma Rani Jindal W/o Pawan Kumar lindal Rfo Jindal Products, Ramraj Road, Nandpur Narkatopa,
Tehsil Bazpur, District- Udham Singh Nagar 262401), R/o lJindal Products, Ramraj Road, Nandpur

Possession

8&¢l YU SIS ODISHA POWER TRANSMISSION

A°QIQE FSIET M8 CORPORATION LIMITED

( 634l daRIaw 9@ QAKA) -5 (AGovernment of Odisha Undertaking)
Regd. Office: OPTCL Tech Tower, Janpath, Saheed Nagar, Bhubaneswar-751007

E-Tender
No.

CPC-
32/2026-27

Tender Description: Estimated Cost

Bids invited from reputed manufacturers in two part|Rs. 1,86,77,659/ -
bidding system for supply of 400kV, 220kV &
132kV Composite Long Rod Insulator in e-
tendering mode only.

Last Date & Time of Submission of Bid:
13.07.2026 upto 12:30 Hr.

Bids invited from reputed manufacturers in two part
bidding system for supply of

Lot-I:10nos.400kV Surge Arrester

Lot-II: 65 nos. 220kV Surge Arrester

Lot-III: 182 nos. 132kV Surge Arrester
Lot-IV: 320 nos. 33kV Surge Arrester

Last Date & Time of Submission of Bid:

15.07.2026 upto 12:30 Hr.

Complete set of bidding documents are available at www.tenderwizard.com/OPTCL
and www.optcl.co.in.

CPC-
33/2026-27

Rs. 22,18,400/ -
Rs. 59,63,425/-
Rs. 87,83,684/-
Rs. 58,90,560/ -

HIPR-25/2026-27

(@)/optcl.odisha ()/optcl_odisha

Sd/-
Date : 17.06.2026 Authorized Officer,
Place : Sonipat, Saharanpur. DCB Bank Limited

DCB Bank Ltd.
A-Sel House, 7156, DB, Gupla Road,
Karol Bagh, New Dethi- 110005

DCB BANK
POSSESSION NOTICE

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest (54 of 2002) and in exercise of powers conferred under section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice on below mentioned dates calling upon the borrowers (Borrower’s and
Co-Borrower’s) to repay the amount mentioned in the notice as detailed below in tabular form with further interest thereon from within
60 days from the date of receipt of the said notice.

The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower and the public in
general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
sub-section (4) of section 13 of Act read with rule 8 also r/w section 14(1) of the Security Interest Rules 2002 on as mentioned here below.
The borrower, Co-Borrower in particular and the public in general is hereby cautioned not to deal with the property (Description of the
immovable Property) and any dealings with the property will be subject to the charge of the DCB Bank Ltd., for respective amount as
mentioned here below.

The Borrower’s attention is invited to provisions of Sub-section (8) of Section 13 of the act, in respect of time available, to redeem the
secured assets.

Symbolic Possession Date 11th June,2026

Demand Notice Dated. 05-12-2025

Name of Borrower(S) and Co-borrower(S) [Mr. Dinesh Kumar S/o Mr. Sundar Lal, Mr. Rajesh S/o Mr. Sunder Lal, Mrs Kamla W/o Mr. Sundar Lal
And Mr. Sunder S/o Mr. SriHarinarayan

Loan Account number DRBLSOI00564147
Total Outstanding Amount. Rs. 56,45,282/- (Rupees Fifty Six Lakh Forty Five Thousand Two Hundred Eighty Two Only) as on
05th December 2025

All piece and parcel of Property/shop Measuring 50 Sq. Yards Killa No.208//4/1 (0-12), 208//4/2 (6-1)
Moje Gohana Tehsil Gohana Dist Sonipat Haryana. Bounded By. East-property Of Shamlal,
West-Panipat Road, North-property of Rakesh, South-Shop of Dhanpat. (The Secured Assets)

Symbolic Possession Date 12th June, 2026
Demand Notice Dated. 118-03-2026
Name of Borrower(S) and Co-borrower(S) [MR. JAVED JAVED, MS. SHOBI PARVIN, MR. MOHD IJHAR AND MR. ABIDABID

Description of the Inmovable Property

Loan Account number DRBLSAH00592351
Total Outstanding Amount. Rs.6,21,361/- (Rupees Six Lakh Twenty One Thousand Three Hundred Sixty One Only) as on
18th March 2026.

All That Piece And Parcel Of Property Having Measuring Area 90 Sq. Yards i. e 75.25 Sq. Mtrs.
Pertaining To Khasra No. 86 & 90 situated at Dara Milkana Swad Bairoon, Dar Abadi Danish Colony
Tehsil and District Saharanpur which is Bounded Under. East: House Of Sagir, West: 12 Feet Wide
Way, North: 10 Feet Wide Way, South: Property Of Kamil. (The Secured Assets)

Description of the Inmovable Property

ORIX Leasing & Financial Services India Limited
Registered Office: Plot No.94, Maral Co-operative Industrial Estate, Andheri-Kurla Road, Andheri (East),
Mumbai - 400059 Website: www.orixindia.com; Tel- 022-67070100

APPENDIX- IV-A [See proviso to rule B(6)]
NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Fublic Nofice for auction saée of Immovable Assets under the Secuniization and Reconstruction of Financial Assets and Enforcement
of Securty Interest Act, 2002 read with proviso to Rue 8 |6) of the Security Intarest (Enforcemant) Rulas, 2002.
Motice | heraiy gnien to the pubSc in general and in particular to the Borrower (3] and Guarantor (5) that the below described
mmovable proparly morgaged charged to the Secured Cradior, the Physical Possession of which has been laken by the Authorisad
Officer of the Secured Creditor i.e., Orix Leasing & Financial Sesvices India Lid., will be sold through pubSic auchon on “AS IS WHERE
157, “A3 1S WHAT 5" and "WHATEVER THERE IS BASIS™ on 03.07.2026 for recovery of amount as mentioned herein balow due to
Crrix Leasing & Financial Servicas India Lid. from borrowers and co-borrowers as mantionad herain below. The Resarve Price and the

Earnest Money Deposil (EMD) will b2 as mentionad hersin below

MAME OF THE EORROWERS DETAILS OF PROPERTY/ RESERVE PRICE (INR)

AND CO-BORROWERS SECURED ASSET EARNEST MONEY DEPOSIT (EMD)
OUTSTANDING AMOUNT LAST DATE FOR SUBMISSION
LOAN ACCOUNT NUMBER OF BIDSDOCUMENTS

DEMAND NOTICE DATE BID INCREASE AMOUNT

1. MISECLATIC INTERNATIONAL PYT.LTD. | ALL THAT PIECE AND PARCEL OF | INR 1.57.95.000/- (RUPEES ONE
2. VISHANT YADAY BUILT-UP PROPERTY BEARING| CRORE FIFTY SEVEN LAKHS
AVIKRANTYADAYV MUNICIPAL NO. WZ-65, AREA| NINETY FIVE THOUSAND OMLY)

4, RAJROOP YADAY MEASURING 325 5Q. YDS., OUT OF

5 DEEPAM YADAY TOTAL AREA 550 SQ. YARDS,, ouT oF | MR 15,79,500)- (RUPEES FIFTEEN

LAKHS SEVENTY NINE

KHASRA NO. 130, SITUATED IN THE LAL
DORA AREA OF VILLAGE-
SHAKURPUR, DELHI-110034, AND THE
SAID PROPERTY 1S BOUNDED BY AS: 02 07 2026
EAST: GALI, WEST: OTHER’S

INR 2,08,67,148.35/- (RUPEES TWO CRORE
EIGHT LAKHS SIXTY SEVEN THOUSAND
ONE HUNDRED FORTY EIGHT AND PAISE
THIRTY FIVE ONLY) AS ON 10.06.2026

THOUSAND FIVE HUNDRED
ONLY)

LNOG0DD00010395, LNODOO0000185T3, PROPERTY, NORTH: PROPERTY OF SH, | INR 50,000/- (RUPEES FIFTY

LNODODD00019274 & LNOODOODOD10246 MANOJ YADAV SOUTH: OTHER'S| THOUSAND ONLY)

30.11.2022 PROPERTY

Faor any query related o Secured Property, the intending bidder/ purchaser may contact Authorized Officer Mr. Sukhwant Bhamrah
(Contact Details: +91- 9810389922) during the working howrs from Monday o Saturday,

For detailed terms and conditions of the sale, please refer 1o the link provided in the website of O Leasing & Fisancial Services India
Lid., e, hitps:iiveww.orixindia.com/sales-notice

Date: 12.06.2026 -5d- Authorizad Officer

Orix Laasing & Financial Services India Lid.

PIRAMAL FINANGCE LTD.
| P I (Formerly Known as Piramal Capital and Howsing Finance Lid, ) CIK: LES910MH1 384PLC032639
] irama Registered Office: Linit Ko.- 801, 8th Floar, Piramal &miti Bulding, Piramal Agastya Corparale Park, Kamari Junchen, Opp.
Finance Fire Staticn, LBS Mare, Kurla fwest), Mumaba 400070 T «94.203 3803 4000
Branch office: 3021 2 3.4 5.6 Jaipur Tower, 3rd Floor Opp AR M. | Road, Jaipar- 302001, Hajasthan,

POSSESSION NOTICE For Immevable Property as per Rule 8-(1) al the Security interest (Enforcement) Rules, 2002 and Appendix- IV

Whereas, ihe endersigned being the Authorized Offcer of Piramal Finance LI, {Formesy Known as Plramal CHF'IHIIEIHIJ Housing Financa Lid, }under
the Securitisafion ard Reconsiniction of Financial Assets and Enforcament of Securty Inferast Act 2002 and in exercise of powers conferred under
zection 13| 12) read with Ride 3.4f he Secunty Intares! | Enforcament) Rutes X002, Demend Maobcaislissued by tha Authonsed OfScer of the campany
it the Barrowar(s) | Guaranlon2) mantioned henain balow ko repay |..'15 amount manlioned in he aolice within B0 days from (he dale of receipl of tha
sald potice, The borrower having failed b rapay the amount, notice (s bereby given to the Borepwens) | Guarantons) and the pubbe ingenaral that ihe
urdersigned hes aken Possession of the propery described herein below in exercise of powers conferred an him under Sub-Seclion (4) of the
Section 13 of the seid Acf read wilh Rife 8 of the Sacurify Intarest Enforcament rules, 2002, The barrowar's gitenfion is invited {o provisions of aub
—sachan (B} of sechon 13 af the Act, in raspect of bme available, bo redeam the securad assels. The barrowar in particular and the pulilic inganarad &ra
heraby caitiorad nol i deal with ihe proparty and army dealings with tha property wil be sebjecl 1o the change of Piramal Finance Lid. (Formerly
Knivan ag Piramal Capial and Housing Finance Lid.) for @n amount 35 mentioned herain underwith inferest theraon

Demand Notlce Date|

FORM NO. INC-26
[Pursuant fo rule 30 of the Companies (incorporation) Rules, 2014/
EBefore the Regional Directar,
Morthemn Region | Mindstry of Corporate Affairs
B-Z Wing, 2nd floor, Pi. Deendayal Antyodaya Bhawan, CGO Complex, New Delhi - 110003, India
In the mattes of sub-section (4) of Section 13 af the Companies Ao, 2113 and clause (a) of
subrrule (5) of rule 30 of the annfmn-.?s {Incorporaton] Rales, 2014
AN

Iri the mattar of BE HEUS DA PRIVATE LIMITED having 12 registerad office 2t 507 & 502, 5th

Floor, Erms Carporate Tower, Nehru Place, Mew Delhi — 110079, fndia

Patitioner
Public Motice
SHIFTING OF REGISTERED OFFICE FROM THE STATE OF NATIOMNAL CAPITAL TERRITORY OF
DELHI TO THE STATE OF PUNJAR

Motica 15 hereby given to ihe General Pubdic that the company progoses to make applicatian
io the Central Govarnment, Minisiry of Corporate Aflairs, Ragional Director, Moribern Regon J,
Mew Defhi undes section 13 of the Companies Act, 2013 seeking confirmation of alteration of
the Memorandum of Association of the Company In terms of the special resolution passed at
ihe Extraordinary General Meeting held on 10/06/2026 1o enable the company o change its
Reqistered office fram * The Hﬂhﬂni Capital Terrifary af Delbl te the State of Puafsh
Any person whose interest is likely 1o be affected by the proposed chamge of the registersd
offica of the company may deliver either an the MCA<21 portal (www.mea.gow.in) by filing
investor complaint form or cause fo be defivered or send by registenad postof histher objections
hup orted by an affidavit stating the satuee of hsfer imerest and grounds of opposition 1o
anal Direcior, Nocthern Regran |, Ministry of Corparate Affairs, at the address B-2 Wing,
Enﬁ flmos, Bt. Deendayal Antyodaya Bhawan, CGO Complex, Mew Delhi = 110003, India, within
Fourteen days from the date of publication of thiz notice with a copy 1o the apphicant company
at its registered office af the addrass mentioned bebow:
['E HELIS [NDIA PRIVATE LIMITED
It:zd. Office: 501 & 502, 5th Floor, Eros Corporale Tower,
fu Plaee, Hew Delhi = 110019, Indis
For 0F HEUS INDNA PRIVATE LIMITED
sd/-
TANVEER AHMAD
WHOLE TIME DIRECTOR
DiN: D7E85643

Date: 16.06. 2026
Place: Delld

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
Branch Offices: 4Th Floor B 1579A/1 Imperia Towers G T Road, Abadi,
Niran Kari Nagar, vill Saidan, Ludhiana, Punjab 141008
Email: auctlon@hmdujahousmgflnance com

| RLM: ARUN MOHAN SHARMA 8800898999 « CLM: VISHESH CHANDHOK - 9878074330

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
In respect of loans availed by below mentioned borrowers / guarantors through HINDUJA HOUSING
FINANCE LIMITED, which have become NPA with below mentioned balance outstanding on dates
mentioned below. We have already issued detailed Demand Notice dated as mentioned below Under Sec.
13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security InterestAct 2002
by Registered Post / Speed Post / Courier with acknowledge due to you which has been returned
undelivered / acknowledgment not received. We have indicated our intension of takin possession of
securities owned on one of you as per Sec. 13(4) of the Actin case of you failure to pay the amount mentioned
below within 60 days. In the event of your not discharging liability as set out herein above the Bank / Secured
Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI Act while publishing the
possession notice / auction notice, electronically or otherwise, as required under the SARFAESI Act, the
Bank/Secured Creditor may also publish your photograph. Details are hereunder:-

Sr. Borrower(s)/Co-Borrower(s) / Guarantor(s) Demand Notice Date & Amount
LAN: PJ/YMN/YAMU/A000000192, Mr. Sukhbir Singh, S/o|27.04.2026 & Rs. 1362305/

IO
HOUSIMG FENAMNCE

Karnail Singh, Mrs. Kanta Devi, Mr. Karnail Singh, Khara Road as on 01.04.2026

Lohara, Ladwa, Kurukshetra, Haryana 136132. NPA Date : 06-04-2026
Description of Property: All the Parts and parcels of Property/House Admeasuring 8
Marla being 8/142 share of 7 Kanal 2 Marla comprised in Khewat No. 23//23 Khatoni No.
50/1, Khasra No. 108(7-2) Kita 1 as per Jamabandi Year 2021-2022, HB 338 Situated at
Village Mouja Lohara, Babain, Ladwa, Kurukshetra Haryana Mortaged By Kanta Devi Vide
Transfer Deed No. 518 Dated 01.08.2023 Registered at Sub Registrar Babain, Bounded
As Under:- East--House of Angrej Singh, West:- Property of Ajaib Singh, North:- Passage,
South:- Property of Balkar Singh.

The above mentioned Borrowers/ Guarantors are advised (1) To collect the original notice from the
undersigned for more and complete details and (2) To pay the balance outstanding amount interest
and costs etc. Within 60 Days from the date of notice referred to above to avoid further action under
the SarfaesiAct.

Date: 17-06-2026, Place: Ludhiana

Authorised Officer, Hinduja Housing Finance Limited

FORM A

PUBLIC ANNOUNCEMENT
{Regulation 14 of the [nsolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ATTENTIVE Al SOLUTIONS PRIVATE LIMITED.

1 | Rame of Coposte Person | Attenthe Al Solutions Private Limited
2. | Dete of Incorporation of Comporate | 18407/ 20017

Peguon
?|. [ .ﬁ.l.l'lj n:-rr‘g, |-r'|.|.rhr.'.l:h|:q::" ‘.":g:-r.ml,q, [ Fﬁ:%'ﬂlﬂrl::l' E-::lllﬁl'l'l.!,".'&. |:H4.Ii.:

Pevsan Bncorpomed Regiesed
4. | Corporate Identity Number /
Lirmited Lisbiltydentity Number
| u:lfﬁ“«r:-::mtﬂ Fer=non

| L7 99an 20 TRTCA1R07E

5, | Akiress of the egistored office. | Registomd Offics Address: C-42, Second Fioor
{and princpaloflics {if armdof BElock © MNasgial Deswaat, vasant Ko, Soudh Dedhi
Comporate Person P l'.I-fJI't Indka, 110070,
f. | Ligudation Commencement [ Jure 12, 2006
| Date of Corporate Person

| M. Pranaw . Damania

| IBEL IPADOLPPOOT 2/ 200718, 10164

| Bctdnesz - A0T, Sanpr Enclae, Opposite Misp

| Cirema, 50 Road, Kandnal West, Bimibai - A000&T
Emal Id - pranaivwanadvisars.ooin
Coetact b - +91 SE204 60825

A, | Last Date for Submission of Claims | Juy 12 2026

Motice ks heraby guen that the Attantive Al Solutions Private Limitéd has commeanced
volumtary liquidation on fune 12, 2026

The stakeholders of Slentve Al Selutions Private Limited aro bereby called upon to
submil @ prodt of theiralaims, on or before Joely 12, 2026, o The liqusiaton &1 1he aodress
rentionad against ikem 7

e financial creditons {if any), shall subrmit their proof of claims By electronlc means only,
All other stakehodders may submit the proof of claims in parson, by post or by electironic
[hi5 == 1pL

Submession of Tatse or misleading proots of claim shall atiract penalties,

sDn/-

Pranav Damania

Liguidatar In the matter of Attentive Al Soluthens Private Linited.

Reg. No,; IBBI/IPA-00L/1P-PODOT S,/ 20171810164

Authorisation for Assignment (“AFA"): ARL/10164,/02 200627 /209139

AFA Validity: June 30, 2027

Date: 17.06.2026

Place: Mumisal

&= HERO HOUSING FINANCE LIMITED

Registered Office: [, Comminity Cendra, Ba=ant Lok, Vazant Viner, Mew Dedi-11005
Branch Office: Offica Mo A-6, Thind Floar, Sectoe-d, Noida-201301.
PUBLIC NOTICE (E- RUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE BJE] OF THE SECURITY INTEREST |ENFORCEMENT) RULES, 2002]
NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERD HOUSING FINANCE
LIMITED (SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINARCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002,
Motz s hameby ghven foihe publcen oenenstand inparticul ar o the bomosens ) and guaranionsi ar ther
wnd nelrs representatives that the bedow described imeowable propeties momgagedicharged ta the
Secured Cradilor, the presession of which has bean faken by ihe Authorized Officer of Hamn Housing
Finance Limdad{securad credior}, will ba sofd on. 21-July-2026 (E-Auchion Date)on "AS 1S WHERE1S",
“A5 15 WHAT 15" and "WHATEVER THERE I5" basis for recovary of oulsiending duss from below
menliorad Borrowsars, Co- Borowess of Guarantors. The Rasarva Price and the Earmes! Monay Deposil
= mentionad balow. Tha EMD should ba made theough Demand DrafRTGSMNEFT for padispaling in
the Publc E-buclian along with Se Bid Form which shal be submbied 16 the dulbadsed Officer of tha
Hisro Housng Firancs Lid On or before 20-July-2026 10 5 P ol Branch Dffice: A6, Third Floor, Secar-
2, Moeda- 2030,

7 | Mame, Addness, Emal Address,
{ Tetephone Nurmber and the
| Regsiration Mumber of the
Liryufcdaion

Loan Mame of Borrower(s) Co- Date of Type of Possession| Reserae Price
Becount Borrowers)l Guarantar(s) | Demand Notice |(Under Canstructive Eamest
No. /Legal Heir(s Legal Rep. [ amoungas on dme| | Physical Mareey
HHFMODLAR Mamta Wife of Mukesh, TI0E 2025, Physical Ris.8,40,000-
24000054014 | Mukesh Son of Sadan | Rs 679,401 i N e
Singh as on 10/06/2026 ¥

Description of property: House having area maasurning 48.84 5q.Yds e 40084 o Mirs Built On Khasa
M550, Visge- S ki Salkabad, Telesl- Medi Nagar, Maodiragarn UHar Pradesh- 201204 Baurded
Az East Potof Pramaod, West: 18 Ft'Wikde Road, Mordh: Flataol Presm Bata, Soath: Others Property

4000045108 Rubi Shukls as on 0G0 Rs. 2, EU 0001-

Dwescription of property: First Floor {i.e. Hono Ff-01) Wihoul HooliTerrace Rights LHSeastem Side
Arpa Magsuing 66 Bg. Yds Le 5518 Sy Malers Dul of Total Anea Measuing 132 5 Yds, Praperty
Knram As Plot Mo 3, Part OF khsra Mo 686 Situated Within Extended Abaditaidarog of Willace Buran
Abadi Known As Baba Colorry Dathi- 111084. Bounded As: East Othar Propary Wesk Gther  Progerly,
Rarih; Road 25F1 Wide, Sauth: Géher Proparly

HHFNSPHOUZ | Deepak Kumar Shukla, | 200112025 Rs. 26,07,509)- Ph-,lsn:ai’__s 26,00,000)-

HHFLAXHOUZ Nathi Ram, Pammi 190712025, Rs. 21,568,821 | Physieal | RS.16.20,000/
J000034208 Wife of Nathi Ram as an 10082026 Res. 1,62,000/

Bescrlption of property: FlatMo- UGF-4, Unper Grourd Floorn, Froat LHS, Without Bocf Rights Built Om
Plot Mo B460, Khasra Mo, 237 Having Area Measuring 554 5q. L 1.6 51,45 Sg. Mirs Rail Vihar Sahkan
Awas Sameli Limibed, Vilbgs Sadullabad, Pargama And Tehsil Loni, Distnct aziabad, Ular Pradesh-
1102 Consstng of Two Bedrooms, One Drawing Room, One Kitchen, Two Todets, Bathroom And
Befcoiny. Boundad By: Morth: Plot Mo, B-B1EasE: Plet Mo, B-55, Saush: 30 FtWide Road, West:20 FI Wida
Faad

Tarms and condition: The E-auction wil fake pléce through partal btlps‘bankeauclions com on 21-
July-B026 (E-Auction Date) Afier 11,004 orraards Wi limited extansion of 10 mirmites each

AR : Mame of the 8 { Description of Secured Asset The Intening Purchasers | Bidders are fequired o 7 EMD amount either frough RTGS { NEFT
Narkatopa, Tehsil Bazpur, District- Udhar Singh Nagar, Uttarakhand- 262401. 6. Payal sindal Wo|| |32 bl e | |t e b o M s RIS
Manish Jlindal (Guarantor), R/o lindal Products, Ramraj Road, Nandpur Narkatopa, Tehsil Bazpur , 1 [ LoAN ACCOUNT NOICODE: - HLSAD0O3634F, BRANCHNAME: - Kota | Hotsa' Piot Na, "NIL” Demand Notict | 10-Jun-26 iu:mun!wllberemmlulr-ams;ccmrulniuu::rsaherm-:imnmllle aiction ,
istrict- - IGEAL AHMAD AMSAR| Resident Address; H MO. 834 OPP. LAXMI|Massudngi 7326 Sq FL S2uated atl  Datef A= arms and Conditlons ofthe E-Auction: 1.E-Aucticr is bilng held an “As Is where is Basis™ & “As is
WIStGER Lt Smgh Nagar, Utinraxhang- 202401 MARRIAGE HALL SAKATPURA KOTA, KR JAIN KIRARS, KOTA MNEAR Saxalmrag Distt Kals Paiasthan, Ad E-—l| D208 whal is Basis™ & “whalever there = Basis™ & “Withoul recourse Bass”™ ard will be conciicled "onling”. 2
Issued Demand Notice dated 23.01.2026 for Rs. 1,05,93,801.86 (Rupees One Crore Five Lakh Ninety AMBIKA, RJ- 324008 Office Address:- HI TECH ELEGTRONICS. SHOP mmnrg'ma_ ATI0 8 P e H:E'ﬁ‘; 15@ Bid increment amount shal be Rs 15,000 (Fillsen Thowsand Crly) for Resarve Price lif 25 lakhs, Rs
Three Thousand Eight Hundred One And Paisa Eighty 5ix Only as on 20.01.2026) (plus future interest & ’;ﬁﬂgﬁgﬂfﬁﬁ'g‘f H%ETFEl'f.ﬂ;,ﬂ%“ﬂﬁ;ﬁ;;ﬁfﬁ S.r:ﬁ{?m?;ﬁi Boursdares a5 an 21.04-2026 %:.ff'a'lf;‘.j";"ﬂEfé;";?;&ﬂ”f;ﬁﬂiﬁ‘ﬁﬁ?é@ bp.afi EL; I[?ET{ Eksr-ﬁcluﬁ:-. r?:t ngpsgﬂng ::Fr:e
other expenses thereon with effect from 21.01.2026) less recovery, if any. KUNHADI MNEAR AMBIKA COLONY KOTA. RAJ KOTA. SAKATPURA, |North: Hio Kamia Davi. EE','I.'-'I'HHL"-!'l‘]i;.1T'||:-.';-.fl.-.lcln:..‘1‘.:.i||u:||_~,.;:j|:ud|:|.|}.j theough Mis. C-1 Indsa Pel Lid through Me, Dhaeani
B i - RLIER, PIEARASHIN 3 e West: Gak 7 Ft e ririshna- 9943182222 (Helpling Nofs): Support Landing no+81 124 4302020 2021120 2272023/2024
Brief details of Property Hypothecated/Mortgaged : 1. All Part and parcel of Immovable Property i - 3 . . L s g 16 o ! i S PP LENCING 10 e aiitn
; : A . . o H-lSH.furT Ftﬂiﬂ:ll!'lll Address: H MO B34 OFP _-!-EJ':.H MARRIAGE HALL|Eggl Rasta 16 FL, Support Mobile Mos, +517291981124 25 /28 and E-mall on supporibankeauttiors com
situated at Khasra N.-E!-- 261/2/2 measuring 0.202 Hectare. "u"l||.EEE "uflkrzl.mpur, Tehsil Bazpur, District- | SRKATPURAKOTA, NR-JAINKIRANA, KOTA, .- 324008 |South; Hio Marenora Bhandwa). | fanaihraeAinda,coen ) 8 thelrwed portal ilps:|ibankesuctons camd, Thers i na encumbrance on he
Udham Singh Nagar in the name of lindal Products registered in the office of sub registrar Bazpur on 2 |LOAN ACCOUNT NOICODE: - BLSAORDIDCSE BRAMCH NAME: -|Rasidenfial Property Situated At Derand Malios 11-Jun-26 praperty which = in tha knoadedge of Sacured Creditors. Hawever, tha intending bidders should make
I I r : LT W ¥ i & () x Bl nisd { 4§ i
dated 29.03.1985 at BahiNo. 1, olume No. 61, page No. 2810 29, Serial No. 8. v TR, DL T o i eaic s it o o B
. (] o 1 | ! L 3 § 1 r I.d- Ir: o L H = - 5 Ly 1 I i = - : 1 - wll
2. All Part and parcel of Immovable Property situated at Khasra No. 261/2/1 measuring 0.405 Hectare UDAIPUR, UDAIPUR-213803, RAJASTHAN Office Address :-|Rabindranaih Tagors Park, Kuber H?_"'Wg?gl_ adwertisernent doas nol consttule and will nol be deemed o constilte anl commitmant o any
i ] ; . h : ; ; ; : KESHR|YAI HACHE!HI .ﬁ,"-IDIr-:.ﬁ.MH:Ehi CEMTER, SHOPR I'-.IEI.I' JEWALI Residency, Dungamur, Dist - : T i represandation of Hena Hewsirg Finance Limied, 5, The Autharized Officar [ Secired Cradilor shial ot be
Wil EEE.VIHFE-H'EFJUF. T_Ehsif Bazpur, District- Udham Singh Haga_rmthe name of lindal Products FE'ELSEE'fEd.II'I KHERWADA, UDAIPUR, BRAHMAN MORHALA. UDAIPUR-313803, | Dungarpu (Raj acmeasaring area | 250 21042026 el -y wey for iy i gachy desrsy richisl does The sok sl b siect lo riliel
the office of sub registrar Bazpur on dated 26.07.1984 at Bahi No. 1, Volume No. 49, page No. 4 to 5, Serial RAMETHAN Properly Address: SECOND FLOOR, FLAT NOLE01 AND|B18.00 Sq. Feal (Harzinafer conoticn s’ preserbed under e Securlization and Recenstnughion of Fnarcial Assels and Erdorcemant
No. 1056 PLOT NOA1.12.13. RHASRA NO948, §49, RABMDRANATH TAGORE| rafered a3 the Said Propery) of Secunty Interest Act. 2002, The other terms and condiions of tha E-Auciion are published in the
! ! . : PARK, KUBER RESIDENCY, SHIVAJI NAGAR, OUNGARPUR-314001, | Boundaries- North: Flat No.204 fallawing websia: wire, harahousingfnance com 8 For properly details and vist b prapecty coract In
3. All Part and parcel of Immovable Property situated at Khasra No, 261/2/1 measuring 0.202 Hectare RAJASTHAN Man Mohan Trivedi Resident Address: H.NO.00 JAWALH | Wast: Flat Mo 202, East Road Mr. Ershad Al | ershad liierchil com SR0ZZTO415 BSOZETIE15 and Shekhar SinghitTi152227E
Village Vikrampur, Tehsil Bazpur, District- Udham Singh Nagar in the name of Jindal Products registered in __| BHANDARHERWARA, UDAIPUR. UIDAIPUIR-313803, RAJASTHAN | South: Road. shakhar.singhilheroffi.com . T.Tha prospaclive bidders can inspact the property on 14-July-2026
: / 3 % - m nd Noti n 11 1 2,00 P M weilhs pracr apooint
the office of sub registrar Bazpur on dated 29.02.1985 at Bahi No. 1, Volume No. &0, page No. 43 to 44, : m&cﬂgﬁiﬂu& BLEAONAIETSS reﬁ@ I:JET I&HD?] fﬂﬁ:ﬁf'&gmr: Eﬂnn;a:aﬂ:ﬁ!m Lo — EAE E I:l ﬂ'.'JEH'EIJnHﬁ.HTl]H.TI'IﬂHT[IAE':DH
Serial Mo. 585. Vljendra Singh Resident Address: KHURIYA BADANGARH CHIRAWA PN | Rooft Part of Patta No 28, Siated E}m_zf-;_.;a y . .
; ) KITANK] SHLUHUNU, JHUJHUNL-333098. RAJASTHAN at' Ground Floar Ward No.02 i The abowa-mentiarad BorrowarnMartgagariguaranbars are baraby noficed (o pay the sum as menbicnad
4. All Part and parcel of Immovable Property situated at Khasra No. 261/2/2 measuring 0.405 Hectare. Aok Adag SHI*.-'EH-!-HTII '-.-'#-.E‘Ir;lf&'-";-‘-“f"- B0 SN EDAND o Total o e s Rig. 4 15ATRAL- in Dumand Nolics under section 13(2] with a3 on date inlerist and expenses before the date of Auctian
Village Vikrampur, Tehsil Bazpur, District- Udham Singh Magar in the name of Jindal Products registered in MARKET, CHIRAWA, MANDRELLA, JHUNJHUNU- 333025, RAJASTHAN | Jhunjhuny {Rajasthan, Total gs an 21-04-2028 E:ﬂf# ""':;":J"'"‘-‘FT“FE”!"“"-""':'EE"":““‘"*"‘ e batance tues, ifany, will be recovered with interes? and
: 1 M I Property Address: SHOP NO 1 AND 2 WITHOUT RIGHT OF RCOE, PATTA| Measuring 30,7 Sg, Yards TNy 3 . '
the_ufflce of sub registrar Bazpur on dated 25.07.1984 at Bahi No. 1, Volume No. 48, page No. 343 to 344, NO.28. CROUND FLOOR. WARD NO.02. JNGDAMEA COMPLEX | Boundaries Narin: Maekost Hasla For detailed tarms and condisans of the sal, pleasa refer to ihe ik provided in
serial No, 1053. MANDRELLA THE CHIRAWA DIST SUNMURU, SHUNMHUNU-333025, | Wast: Shop Na (5. PSS T Aot coste: el asron Miakd  Seined
+ . RAJASTHAN, Poonam Singh Resdent Address: KHURIYA BADANGARH | East: Jegdamba Complax Shop, reitio” 5y webdile L2 wwi ReraholSHngnAaRGE. 0o
Place : Bazpur, Distt. U.S. Nagar Date : 17.06.2026 Authorized Officer CHIRAWAPANI K TANKI, JHLIHUNU, JHUUHUNL-3330385, RAJASTHAN. | South: Hotse of Choklani Date: 17/06:2026 Sl H"“”“’,f '"E"‘;"&':;I‘ﬂ'”th“ggggz‘:;ﬂﬂ'ﬁ;
. | I. EF§ ; Maob-
Place: Rajasthan  Date: 17.06.2026 (Authorised Officer) PIRAMAL FINANGE Lrp| | Pace: DelhiiNCR Email; ershad alifiherohfl.com
20 © %0 © epaperfinancialexpresscomgy @ @ New Deh o0 ©
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Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Principal Judge Family Court,
Pathankot
Rajni Bala
Vs.
Mukesh singh
CNR NO: PBPO01-005626-2025
Next date: 14-07-2026
Publication Issued To: Mukesh singh
son: bishamber singh r/o village
nabipur tehsil and district gurdaspur
In above titled case, the defendant(s)/
respondent(s) could not be served. It is
ordered that defendant(s)/respondent(s)
should appear in person or through
counsel on 14-07-2026 at 10:00 a.m. for
details logon to:
https://highcourtchd.gov.in/?mod=district
_notice&district=Pathankot
Jasbir Kaur

Principal Judge Family Court, Pathankot
dated, this day of 15-05-2026

Iwfe erafdior e Ursdc fofdes

Hramgua: U65922HR2016PTC057984

Usfigd Frefeerfee 6.2009-14, 204t sifsia, doser soias ard,
wﬁwaﬂﬁmﬁrﬂ'g Faee 58, JyEaA-122011

ST T |
;n‘?rsﬁ%n%ﬁ(ﬂﬂ?ﬁ)ﬁw,zoozzﬁﬁaﬂs(e)iﬁwqﬁﬁﬁnﬂs()zﬁﬂgﬁﬁ?ﬁﬂqﬁw%ﬁzﬁgﬂﬁw
vd gfnfreReT v afonfar 2 wade e, 2002 & ofaefa s |uRtrt @ fQat @ forg gy g
TIEaRT 3 SHAT &1 3R Py 0 & SuR®al @) vd TRex (@) o1 ifew far simar 8, R
faawer = & 7 aiferer # fRar @ fF N affa sre HufRy gRRE oeR @ AR ¢ =t @t
T 2 e $ifie derr fad seie 2R Wiy wgde ffice @ siffiga fer), JRga oFer
ERT 11.06.2026 BT PR ol AT B, JUATHUITS (Remr) H 0T & FARTIC P AGAR, U & IHRIT
P TGl B oy faA1F 27.06.2026 BT FUN & THRT BT aGell & oY "SI § STt &7, "SHT & & &
3R ST {B W T BT AR W BT BT SR |

AT MR & 91, IR BIE B /@ FuRT B fIaRor Huiky &1 faRor I9qR UM d9ad IogR, A
IR TEdd— WoRI, a9 R 4 Red wfT &1 98 w9 ul o vd o o g sl
R 05799237700072480 T, FTH®T &ABe 66.3355 aF HICX B, TeIoilel HIS 579920248 & | AH+Ib!
Ruré (A6 04—05-2023) & SFAR WY Y &&9 @l P BR, URTH: AT P8R, STR—ITC,
TleroT—relY | ‘bRt ored (fid wea) SR SRR Bre+d foafics, Ta-iiel 218—219, el AT,

JMIC Ludhiana
CNR NO: PBLD03-032295-2024
Coma/9614/2024 Peshi: 20-07-2026
Publication notice for proclamation under
section 82 Cr.PC
M/s Dada Fabrics
Vs.

M/s Madan Lal Sadan P rasad.
Petition u/s 138 of negotiable instruments act 1831
amended upto date
Notice To: m/s madan lal sadan prasad,
mahuri tola, sheikhpura ( bihar) through
its prop. jyotish kumar
jyotish kumar prop m/s madan lal sadan
prasad, mahuri tola, sheikhpura ( bihar)
Whereas it has been proved to the satisfaction of
the court that you, the accused above named
cannot be served in the ordinary way of service.
Hence, this proclamation under section 82 CRPC
is hereby issued against you with a direction that
you should appear personally before the court on
20-07-2026 at 10:00 a.m. or within 30 days from
the date of publication of this proclamation. Take
notice that, in default of your part to appear as
directed above, the above said case will be heard
and determined as per law, in your absence. given
under my hand and the seal of the court, this for
details login to:
https://highcourtchd.gov.in/?trs=district_n
otice&district=ludhiana

JMIC Ludhiana

Kaur Sandhu JMIC Ludhiana

CNR NO: PBLD03-028351-2024
Coma/7812/2024 Peshi: 18-07-2026
Publication notice for proclamation under section
82 Cr.PC Complaint R/w sec- 138 of N.| ACT

Kotak Mahindra Bank Vs.
Deepak.

Notice To: Deepak s/o simala devi r/o c-
44 275, gali no. 12-A, F F gamri
extension garhi mendu, north east delhi,
new delhi- 110053 delhi

Whereas it has been proved to the
satisfaction of the court that you, the
accused above named cannot be served
in the ordinary way of service. Hence,

is hereby issued against you with a
direction that you should appear
personally before the court on 18-07-

the date of publication of this
proclamation. Take notice that, in default
of your part to appear as directed above,
the above said case will be heard and
determined as per law, in your absence.
given under my hand and the seal of the
court, this for details login to:
https://highcourtchd.gov.in/?trs=distri
ct_notice&district=ludhiana

JMIC Ludhiana

this proclamation under section 82 CRPC

2026 at 10:00 a.m. or within 30 days from

CNR NO: PBAS03-0040872024
Nact/635/2024 Next Date: 08-07-2026
m/s shradha fabrics 8-9, dr. madan lal
mehra market, kt. kanhiyan near
telephone exchange, amritsar through its
prop. kapil kathuria

...complainant
Versus

Rajesh Bhargava
u/s 138 negotiable instruments act
Notice To: Rajesh Bhargava prop. of
bhargava dresses, shop no. 2-3, railway
road, rose market, near indira market,
opp. swadeshi khadi ashram, aligarh

...accused

whereas complaint has been made before me that
the above said committed ( or) suspected to have
committed the offence punishable under section
138 of negotiable instrument act and it has been
returned to warrant of arrest thereupon issued that
the said accused cannot be found and whereas it
has been shown to my satisfaction that the said
accused has absconded ( or is concealing himself
to avoid the service of the said warrant).
proclamation is hereby made that the said
accused is required to appear this court ( or
before me) to answer the said complaint on 18-07-
2026 for details logon to: https://highcourtchd.gov
.in/?trs=district_notice&district=amritsar

JMIC amritsar

EIPIOILLL &

PR EsiGE  IRLARE

gI3f8or wisaer fafdies

FrafeT : dge 167-169, fdier 96, sicaT Gors,

Aerde, JooIs - 600015, TAT ZNGT FrAfAT : THS, UIH a0,
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